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IN THE HIGH COURT OF JUDICATURE AT BOMBAY
 CRIMINAL APPELLATE JURISDICTION

CRIMINAL WRIT PETITION STAMP NO. 4132 OF 2020

Arnab Goswami ...Petitioner

Versus

The State of Maharashtra & Ors. ...Respondents
...

Mr. Harish Salve, Senior Advocate a/w. Mr. Aabad Ponda, Senior Advocate,
Ms.  Malvika  Trivedi,  Mr.  Saket  Shukla,  Mr.  Mrinal  Ojha,  Mr.  Vasanth
Rajesekaran,  Mr.  Debarshi  Dutta,  Mr.  Rajat  Pradhan,  Mr.  Biswadeep
Chakravarty, Ms. Madhavi Doshi,  Mr. Sanjeev Sambasivam, Mr. Siddhant
Kumar i/b. Phoneix Legal for Petitioner.

Mr. Devdatta Kamat, Senior Advocate a/w. Mr. Rahul Chitnis, Mr. Hemant
Shah & Mr. Rajesh Inamdar for Respondent No. 3.

Mr. Shirish Gupte, Senior Advocate a/w. Mr Vaibhav Karnik, Mr. Karansingh
Rajput for Respondent No. 5.

Mr. D.P. Singh for Respondent No. 4-Union of India.

Mr. Deepak Thakare, PP for Respondent-State.
...

     CORAM :   S. S. SHINDE &
     M.S. KARNIK, JJ.

DATE :   NOVEMBER 07, 2020.

P C: 

1. We  have  heard  extensive  arguments  advanced  by  learned

counsel appearing for the parties in Criminal Application Stamp No. 4278 of

2020  filed  in  this  petition  and  other  applicants  in  connected  matters  for

interim protection/bail, which we have reserved for orders.
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2. So  far  as  this  petition  and  other  connected  petitions  are

concerned,  the  parties  agreed  that  the  same  can  be  heard  after  Diwali

vacation.  This  Court  has  already  issued  notices  to  the  respondents  on

05.11.2020. In case respondents wish to file replies, they can do so within a

period of four weeks from today. List the matter on 10.12.2020.

3. This order will be digitally signed by the Private Secretary of

this  Court.  All  concerned  will  act  on  production  by  fax  or  e-mail  of  a

digitally signed copy of this order.

( M. S. KARNIK, J.) (S. S. SHINDE, J.)
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